Centraj Administrative Tribuna]
Principal Bench

0.A, No, 7686/96 jp

New Delhi, this the 27th day of May, 1596

Hon'ble Shri A.U.Haridasan, Vice-Chairman(J)
Hon'ble Shri R.K.Ahooja, Member @ :

1, Dinesh Kumar_s/o Sh,R.K.Chauhan,
r/o 7 Sagar %partments,
6, Tilak Marg, New Delhi,

2. Sh, Bjuwan Singh s/o Balip singh,

Aa 238, Kidwai Nagar East,

-3, Darwan Singh s/o Sh, Pan Singh,

«0.470, Kidwai»Nagar Eest,
New Delni,

4, Sajjen Singh s/o Bansi Lal,
R/o 7, Sagar Hpaitments,
6, Tilak Marg, New De1lhi,

5. Raman Kumar s/o Shri C.Ksdha,
7, Sagar Apartments,
6, Tilak Marg, New Oelhi,

6. Rém Chand s/o Sh, Bindeshyari Parshad,
- LodBi Estate NL, New Oelhi,

7. Sh, Vijay- Kaushik s/o Sh, I.C.Kaushik,
12/125, DmMs Colony,
Near Clock Tower,
New Delhij,

8. Vinod Kumsr s/o Sawraj Singh,
Kailash Nagar 199 K, , '
Ghaziabad (Up), ‘ ecofpplicants
(By Shri A.K.Bharduaj, Advocate)

Versys
Union of Inpdia through
Secretary, ‘
Depa:tment of Animal Husbandary & Dairying

Ministry of Rgriculture, Krishi Bhawan,
New Delhj, ° ' «s «Respondents

(By Shri M.M.Sydan, Hdvocate)

Order (Oral!

"By Shri R.V.Haridasan, Vice-Ehairman(J)




Services of the applicars jinp 8ccordance with the rules,

3

The I'8spondents haye filed g reply contending that
the applicants! S€rvices have pegn dispensed with, ag

there is ng Fequirement of the Casual wocrkers, But they

‘have alsg stated that in Case the_requirement is there jn

future and the applicants are SPonsored through the
Employment Exchange, they would also pe Considered fgop

appointment,

Or noty the Tespondents are bound to Consider the

@pplicants for appointments in future, in case there is

.Tequirement oF4caSUal,uoerkers.

In the Tesult, we dispose of the U.A.. finally at the

(AR.V Har iasan)
Vice-Chairman(J)




